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CENTRAL ADMINISTRATIVE TRIBUNAL
Principal Bench, New Delhi.

0.A.867/1989

New Delhi, this the 22nd Day of March 1994

Hon'ble Shri C.J» Rov« Member(3)

Hon'ble Shri P.T.Thiruvenqadaro. Member(A)

1 Shri Kanti Swroop Sharraa
S/o Pt. Ram Gopal Sharma
r/o B-236, Shastri Nagar,
Delhi-52, as Chokidar in
SGf^rjang Hospital, New Delhi.

2, Shri Prem Kumar
S/o Shri Ram Kishan
r/o Village P.O.
Dera, Via Mehraulli,
New Delhi-30, as Chowkidar in
SCifSerjang Hospital#
New Delhi.

3. Sbri Shish Ram
S/o Shri K\ira Ram
r/o Village and P.O.
Dhakora, Distt. Mehandergarh,
(Haryana)# as Chowkidar,
in Safderjang Hospital#
New Delhi.

4. Shri Jholi Ram
s/o Shri Bhagat Ram
R/o F-236, Katwaria Sarai,
Delhi-16, as Chowkidar#
in Safderjang Hospital,
New Delhi.
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5. Shrl Bhartu Ram
S/o Shri Maru Ram
R/o F-263, Lado Sarai,
New Delhi-30, as Chowkidar
in safderjang Hospital,
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6. Shri Jagjit Singh^
S/o Shri Kapopr Singh
r/o Village and P.O. Kheri Jar,
Distt. Rohtak,
Haryana# as Chowkidar
in Sitfderjang Hospital#
New Delhi.

7. Shri Mool Chand
S/o Shri Lehri Singh
R/o Village Ladpur,
P.O. Baranola#
District Rohtak, Haryana,
as Chowkidar in SCiffderjang
Hospital# New Delhi.

8. Shri Roop Chand
S/o Shri Chotey Lai
R/o Village and P.O.
Daryapiir.KalsJi/ Delhi-39*
as Chowkidar in Sofderjang
Hospital, New Delhi.

Shri Satbir Sijigh S/o
Shri Chand Ram
Village Bhapreda
P.O.Khas pistt. Rohtak,
Haryana/ as Chowkidar
in Safderjang Hospital,
New Delhi.

10. Shri Rajinder Singh
S/o Shri Siaraj Bhasn
r/o village St P.O. Kablana,
District Rohtak, Haryana,
as Chowkdldar in Safderjang
Hospital, New Delhi.

Cont< .3/-



f *

1

ii

r-

I

.y •

11.

12.

13.

14.

15.

Shri Nathu Ram
S/o Shri Chhelu Ram
R/o RZ/C-i4« Mahavir Vihar,
New Delhi, as Chowkidar
in Safderjang Hospital,
New Delhi. / ^

Shri J^ai Lai
S/o Shri Shoh Lai
R/o Village Behari Ptir,
P.O. Delasgulabpura,
District Mahandergarh, Haryana#
as Chowkidar in Safderjang
Hospital# New Delhi.

Shri Raninder SJ^gh II
S/o iShri Shekar Singh
r/o 37 C Mayapuri, D.D.A
Janta Plats, New Delhi
asChowkidar in Safderjang
Hospital, New Delhi.

Shri Bhagat Singh
S/o Shri Surat Ram
R/o 352 B Village M\anirka,
New Delhi-67 as Chowkidar
in Sfiifder Jang Hospital
New Delhi.

Shri Uned Singh Rajput
S/o Shri Kundan Singh
Vo 18/137, Trilok Ptari,
Delhi-91, as Chowkidar
in Sci^derjang Hospital,
New Delhi.

16. Shri Ashok Kumar
S/o Shri Suneri Lai
R/o D-24, Sangam Vihar,
Delhi-62, as Chowkidar
in Sftfderjang Hospital#
New Delhi,

Cont. •4/-
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17. Shrl Dalbir Singh
S/o Shri Tulsl Ram
R/o Mahlpal Pur,
New Delhi-37» ais Chowkidar
in Seifderjang Hospital,

— -

By ftdv/ocate 5hri Ashok Aggarwal

VERSUS

1. Union of India
through Secretary
Ministry of Health,
Nirraan Bhawan,

New Delhi

...ftPPLIGANTS-rfr^

2. Safderjang Hospital
through Medical Superintendant;
New Delhi. . , JIESPONDENTS

By Advocate Sh^i_, Ya'shbir Singh proxy counsel
—^;c^-Shri Jnittal

0 R D E R(Oral)

3hr.i. C»3» Roy. Member(3)

1. The learned counsel for the applicants states

that the applicants are no longer contacting him

nor responding to his letters. He requests that

permission may be granted to uithdrau the case
/tL

as not pressed with a libertyTfile a fresh OA^
A~i

Permission is granted to uithdrau the OA with a

condition if the cause of action survives the

applicants can file a fresh OA, The OA is

dismissed as uithdrauh* No costs.

(P.T.THIRUUENGAOAIV])
Member(^)

LCp

(C.allROY)
Member(3)


